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('7 OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE

WEST DISTRICT, TIS HAZARI COURTS, DELHI
/7 527-» /"76/( _ ,_

No. /Circu ation/Genl./West/TI-IC/2025 Dated, Dam the /ll 6' 90
Sub.:- Notification regarding removal/suspension of Advocate.

Forwarded copy of Endorsement Letter No. 35253-353 83lGenl./Misc./Circulation/2025 Dated

05.06.2025 received along with its enclosures i.e. copy of Letter No. 1234/G-7/Genl.-I/DHC Dated
31.05.2025 Bearing Diary No. 597/B Dated 03.06.2025 of I-lon’ble High Court of Delhi and copy of

Notification Bearing Ref. No. 784/2025 Dated 15.05.2025 of Honorary Secretary, Bihar State Bar

Council, Bar Council Bhawan, East of Patna High Court, Patna — 800001 and copy of Notification

Bearing Ref. No. 727/2025 Dated 08.05.2025 of Honorary Secretary, Bihar State Bar Council, Bar

Council Bhawan, East of Patna High Court, Patna — 800001, on the subject cited above, from W. Anuj

Agarwal, Ld. Officer lncharge, General Branch, (C)/Ld. Additional Sessions Judge (Spl. FTC) — 02, Tis
Hazari Courts, Delhi for information and immediate compliance/necessary action to:-

1. All the Ld. Judicial Officers of West District, Tis Hazari Courts, Delhi. It is informed that the
above mentioned Endorsement Letter along with its enclosure can also be downloaded from the
Centralized Website of Delhi District Courts or from LAYERS.

\_/./The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request to direct the
concerned dealing Officer/Official to upload the same on Centralized Website of Delhi District

Courts as well as on the Website of West District.

3. P.S. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
4. The R&l Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on

LAYERS.

M” If
\J>'

(Mahima Rai Singh)
Principal District & Sessions Judge (Officiating),

West District, Tis Hazari Courts, Delhi
Enclosure:- As above.
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5ub:- Notification regarding removal/suspension of Advocates. .

Forwarded a copies of the letter bearing Ref. No. 1234/6-7/Genl-l./DHC dated
31/05/2025, this olfice letter bearing diary No. 597/B dated O3/06/2025 alongwlth copy of the
notifications/letters Ref Noisl. 784/2025 dated 15lDS/2025 and 727/2025 dated 08.05.2025
received from the Secretary Blhar State Bar Council, Patna, for information and necessary action
to :-

hbllhli-I-.-u

All the Ld. Principal District 8:. SessionsJudges, Delhi/New Delhi.
The td. Principal Judge, Family Courts (H05), Dwarka Courts, Delhi.
All the Ld. Judicial Officers posted in Central-District, Tls Hazari Courts Delhi.
The Chairman, Website Committee, Tis Hazari Courts, Delhi With the request to upload
the same on the website of Delhi District Courts as per rule.

5. Dealing oificiai for uploading the same on Centralized Website through LAYERS as per
rules.

6. P.S. to Ld. Principal District & Sessions Judges (Hus), Delhi for information.

(AN AGARWAL)
v Officer in-Charge, General Branch, (C),

Additional Session .ludge[SpI.F‘i'C]-02,
Tis Hazari Courts Delhi.

Enci. As abgve

\

olcmiem

, tr)
Q9\\Q W4’

' I

-..-...., F.’. .~.a_

4



(2, ‘isl 1'5 \' '\~§ t
6? Z} I '

HIGH COURT QFDELHI : NEW DELHI

[GENL-ADMN.-I BRANCQ1

N0. 113$} /G-7/Genl.-UDHC
Dated: 3; lg gl-a;$.

1.-"Tl.-1 .- ”/121'To I‘ ‘l " ' - l
The Principal District 8: Sessions Judge (I-IQ), . .--
TIS Hazari Courts,
Delhi. \'6'\"“
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* 1'Sub: Notifications regarding removal/suspension of Advocat . 35: ma“

3Sir,
Q-4-n-— - "

I am directed to forward herewith a copy of Notifications/letters bearing Ref. No(s).

78412025 dated 15.05.2025 and 727/2025 dated 08.05.2025, received from the Secretary,

BibBr State Bar Council, Patna, on the above subject, with a request to circulate the same to

all the Principal District & Sessions Judges, Delhi/New Delhi, for infonnation and necessary

action.

EncI.: as above.

arc [§,¢-.- $1»)

,4. 9 [/mil)
02/04‘!
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Yours faithfizlly,

H.tr’/r
Assistant Registrar (J)
For Registrar General
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B_I§0FESSIONAL_MISCONDj_ICT

 

It is hereby notified for general information that Shrl Nawal Kishor Sah. Advocate,
Jarnui (Bihar], Son of Shri Ishwar Prasad Sah who was enrolled as an Advocate by
the Bihar State Bar Council on 20.07.1999 vide Enrolment No. 5838/1999, has
been Suspended from practicing as an Advocate as per Resolution No. 99/2025
dated 11.05.2025 of General Body of Bihar State Bar Council. ThuseShri Nawal
Kishor Sah, Advocate, Jamul is suspended from practicing as an Advocate in any
Court or before any authority or person in India with immediate effect.

IS '3' 2 JSecretary
Bihar State Bar Council, Patna.

PN.-‘

Meme r::.resec?g4 12025, Datecl- 15.05.2025. GEN ERAL RECEIPT
Secretary, Bar Council of lndla. New Delhi. High (""“'* °‘ Dem‘
The Registrar, Supreme~Court of lnclla, New Delhi. 1 QMAY 2625
All lhe members of Blher State Ber Councll.

.‘°P‘2‘~lF'$":“

The Registrars of all the High Courts in Indie.
The Secretary of all the Stale Bar Councils n India. <3
The Registrar, Central Admlnlstrallve Tribunal.-Patna. Recall“
The Registrar, Slate Tribunals in Patna.

‘The Secretary, ell the Assoclallons ln Blhar. '
All lhe Dlslrlcls and Sessions Judge of Blhar with e request lo communicate lhls notllloallon to all the
Jucllclal officers under lhelrjurlscllctlon.

10. The Secretary, Legal Ald, Patna. -.|=:re;§L_ BRAN§l'l
11. The Advocate General, Blhar. Palna._ GE’ _Q'___
12. The Law Secretary, Govemment of Bihar, Patna. Dlar}, M
13. The Income Tax Commlssloner. Patna. mtg ___._--20
14. The Sales Tax Cornmlssloner. Patna.
15. All lhe Collectors of the State of Blhar. P '~16. The Dlreclor, Consolldatlon, Bihar, Patna. <)§@-u-r-2'-"'=9~'
17. Parties Concerned. if-I - 21'“

(Pralull Chandra Dwlvedl)
Secretary

Bihar State Ber Council, Patna \

9 1

/ 1
-._ -

4'



to @.....<z.e...e.5..:..e..e2§ -

_ .1,..--* ,¢ ‘ml Mwtwn “c
1. ;.__ ___%A . - \ . a

(82/iar State $411’ unmf \
13 Counc:'ffBliawan

fPrqfi1lTCfianzfra Q>wz"uedi' 9-5,15,, ma $585 cam
Secular)! Qt: tna - 800 001rPIi..- 0512-2505583

ifimaif: 5s6cpatna@gmm'Ecom

i\i.o.'r.1.1U.cAT_1o_n
_r3no.r-sssrouA.L‘_iLIsconouc,1

|E§],.flQ;-Z14-[LQQ1 Qgflgfl 2Q,!§-1 ,!_QQ1|,
I u

g- I Q- Q- C

it is hereby notified for general information that Shri Uday Prakash Srivastava,
Son of Shri Sharda Prasad Srivastava, Advocate, Bettiah [Bihar], who-was enrolled
as an Advocate by the Bihar State Bar Council on 29.01.1991 vide Enrolment No.
214/1991, has been Suspended from practicing as an Advocate as per Resolution
No. 82/2025 dated 25.04.2025 of General Body of Bihar State Bar Council. Thus
Shri Uday Prakash Srivastava, Advocate, Bettiah is suspended from practicing as
an Advocate in any Court or before any authority or person in indie with
immediate effect. 0 n-
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6"! - 2 J’Secretary .

Bihar State Bar Council, Patna.
Memo No. BSBC g 2 I2025, Dated- 08.05.2025.
m _ gE|\::»',=:~. >. s=:=<:e1_\?Tl

. Seorelar.y._BarCounc:l of indie, New Delhi. zwm r.->11-* hi i'3=-l--1

. The Registrar, Supreme Court of India, New Delhi. __ _ "

. All the members of Bihar State Bar Council. l 3 MAY ZLQII ‘

. The Registrars oi all the High Courts in indie. ,

.' The Secretary of all the Slate Bar Councils in Indie. ‘-ll 1-'1» J

. The Registrar, Central Administrative Tribunal. Patna.

. The Registrar. State Tribunals in Patna.
The Secretary, all the Associations in Bihar.
All the Districts and Sessions Judge of Bihar with a request to communicate this no_tifloailon lo all the
judicigi otflcers under theirjurlsdiotion. l

10. The ecretary. Legal Aid. Patna. GENE
11. The Advocate General. Bihar, Patna. D. Rm‘ BRANCH
12. The Law Secretary, Government of Bihar. Patna. my N0’ *--QLL
13. The Income Tax Commissioner, Patna. Dam '-

Hiehfiag.-s Tax Commissioner, Patna.
. t e oilectors oilhe Stale of Bihar. » _

16. The Director. Consolidation. Bihar. Patna. L‘-"gm, ,.
17. Parties Concerned. f ‘I '2J

Pralul! Chandra Dwiveci)
Secretary

Bihar State Bar Council. Patna
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